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KHUDA BAKSH ORIENTAL PUB-

LIC LIBRARY BILL*
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MR. SPEAKER: The question is....

st mg famd (qf) : v e
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MR. SPEAKER: The question is:

“That leave be granted to in-
troduce a Bill to declare the
Khuda Bakhsh Oriental Public
Library at Patna to be an institu-
tion of national importance and
to provide for its administration
and certain other conmected
matters.”

The motion was adopted.

st sic fag & fagas 1 o
FW@IE |

MOTION OF THANKS ON PRESI

.OFNT'S ADDRESS—Contd.

MR. SPEAKER: 'The House will
now resume further discussion on the
President’s Address. We are very
much behind time. Out of 20 hours
only 10 hourgs 45 minutes haye been
spent and 9 hours 15 minutes still
remain. I do not know whether this
week we will be able to finish the
business. The Business Advisory
Committee is meeting today at 3.45
PM and there we shall fix up the pro-
gramme for this week and next week.
In the meanwhile, we should go
ahead. I will see the list ang find out
which parties have spoken. Now,
Mr. C. C. Desai.

SHRI S. M. BANERJEE (Kanpur):

. Sir, yesterday when the Home Minis-

ter was making a statement, we
pointed out to you that he had psed
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